BUSINESS ADVISORY COMBMITTEE

(Eighth Lok Sabha)

(FIFTY-FIFTH REPORT)

(Presented on 21-7-1588)

The Rusiness Advisory Committee held a sitting on Wednesday, the

27th

July, 1888.

T2

The Committee recommend the zllocation of fime to ifollowing

items of business as shown against each:—

(1) The Code of Criminal Procedure (Amendment) 35 hours
Bill, 1888. ‘
(Consideration and passing)
(2) The Water (Prevention and Control of Poliution) 2 hours
Amendment Bill, 1988.
(Censiderntion and passing)

- (8) Discussion on the Resolution seeking disapproval of f

the Benami Transactions {Prohibition of the Right to
Recover Property) Ordinance 1588.
14) The Benami Tracsacdtions (Prohibition of the Right
: to Recover Properiy) Bill, 18388, (Replacing the Ordi- | =
nancel. )

3 hours

{(Consideration and pasging) *
{5) Discussion on the Resolution seeking disapproval of

the Religious Institutions (FPrevention of Misuse)

Ordinance, 1988, ' 3 hours
(6). The Religious Iastitutions (Frevention  of Misuse)

Bill, 1888, (Replacing the Ordinance)
{Consideration and passing)

{7 Discussion on the Resolution seeking disapproval of
the National Security (Amendment) Ordinance, 1988

(8) The National Security {Amendment) B111 1988. (Re-
placing the Ordinsnce)
{Consideration and passing)

4 hours

(9) Discussion on the Resolution seeking disapproval of |
the Arms (Amendment} Ordinance, 1988. \
(10) The Arms (Amendment) Bill, 1988, (Repiacing the
Ordinance) )
(Convideration and poasing)

2 hours

(11) Discussion on the Resolution seeking disapproval of
the Prevention of Hlicit Traffic in Narcotic Drugs and
Psychotropic Substances Ordinance, 1888.

(12) The Prevention of Illicit Traffic in Narcotic Drugs
and Psychotropic Suhstances Bill, 1888, (Replacing
the Ordinance).

(Consideration and passing)

3 hours
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(13) The Aircraft (Amendment) Bill, 1988. 1 hour
(Consideration ond passing)
(14) Discussion on the Nationa]l Housing Policy. 4 hours
(15) Discussion and Votng on Demands for Grants 2 hours
(Tamil Nadu} for 1983-89.
(16) Discussion and Voting on Demands for Grants 2 hours

{(Punjab) for 198€-80,

2. The Committee further recommend that discussions under rule

193 on the following matters may be held on the days

each:—
(1) Situation arising out of the recent publication of
certain documents in a nationai daily in regard

shown against

To bhe taken
up at 3 P.M.

to the alleged payment of commission in connec- on Thursday,

tion with the Bofors contract.

- {2) Btatement made by the Minister of Flealth and
Family Welfare on 27th July, 1988 regarding in-
cidence of Gastro-enteritis|Cholera in the Union
Territory of Delhi.

(3) Atrocities on Harijans and Adivasis.

NEw DEeLuz;
July 27, 1988

Sravana 5, 1910 '-‘(MSaka) F
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the 28th July,

1988. Winister

may reply on

20th July, 1988.

To be taken un

at~4 P.M. on
Monday, the
1st Aungust,
1988,

To he taken up
gt 4 PM. on .
Tuesday, the
2nd  Ausgust,
1988.

BAL RAM JAKHAR,

Chairmuan,

Business Adwvisory Commitiee.



